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Shri Humayun Kabir: The Indian
Institutes of Technology are meant
mainly for students. They are tech-
nological courses and there young
people come and get training ‘n
different engineering and technologi-
cal subjects,

These are for business executives,
those who are already in industry,
and they get the benefit of a special
time and motion study and various
other specialities for improving efli-
ciency of working of the factories.

Dr. K. L. Rao: May I know whether
the money will be spent essentially
on the machinery and teaching staff
and not on buildings as we are gene-
rally doing in other institutes?

Shri Huyamun Kabir: My hon.
friend should know that valuable
equipments do require proper build-
ings, and in this House I have had to
answer questions because air condi-
tioning was not done in time with
regard to certain very valuable
equipment.

Shri Narendra Singh Mahida: What
will be the maximum number of
-engineers trained in this Institute?

Shri Humayun Kabir: I have
answered that. When this institution
is in full operation, every year rough-
ly 1,400 trainees will come out of it.

Shrimati Savitri Nigam: May 1
know whether the expenses will be
borne by the trainees or they will
be given some sort of stipends to
continue their training?

Shri Humayun Kabir: There is no
question of stipends at all They
will have to pay a fairly heavy fee to
get training here, because they are
already people in employment,

Educatlon Cess

Shri Bhagwat Jha Azad:
Shri Bhakt Darshan:

Will the Minister of Education be
pleased to state:

(a) whether the Central Govern-
ment kave suggested to the State

{Shrl Berwa Kotah:
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Governments to levy an education
cess; and

(b) if so, how far the scheme has
found favour with them?

The Deputy Minister in the Minis-
try of Education (Shrimati Soundaram
Ramachandran): (a) Yes, Sir.

(b) The State-wise position is as
under:

(i) The State Governments of
Rajasthan, Mysore, Kerala,
Punjab, West Bengal ond
Madhya Pradesh are having
the suggestion examined.

(ii) The State Government of
Orissa have tentatively and
informally decided not to do
anything in this respect for
the present.

(ili) The State Governments of
Bihar, Andhra Pradesh,
Maharashtra, Gujarat and
Madras already have an edu-
cation cess.

(iv) Replies from Assam, Jammu
and Kashmir and Uttar Pra-
desh are awaited,

Y ITATENST : T JTFT F 0H
g foerr § ARG 9T WT GET
g ?

Shrimati Soundaram Ramachand-
ran: This money will be utilised.
o FF & qar fadar ag @1 AT
w A FW F g geqwre Q|

st d W= o e W
FTE #Y 98 faad sy smar § 7
Shrimati Soundaram Ramachand-

ran: In some States, they are getting
even Rs. 2 crores. In some others,
they are getting Rs, 75 lakhs, Rs, 50
lakhs, Rs. 120 lakhs—like that.

st wgTm : Ty Ry & K4
weg § 1% qx faer § W oW
afz faat § Y I9® g¥E H gORIC
Fwm g faar g ?
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Shrimati Soundaram Ramachand-
ran: Madhya Pradesh are having tne
suggestion examined. We have re-
ceived no reply.

Shri Vishram Prasad: May I know
how far the means test formula evoly-
ed by the Ministry of Education wnll
be affected by this levy of an educa-
tion cess in the States?

Shrimati Soundaram Ramachand-
ran: There is no such thing as a
means test formula.

Shri P. Venkatasubbaiah: Will a
portion of the education cess collect-
ed be given to local bodies like zila
parishads and panchayat samitis or
will it be appropriated by State Gov-
ernments and spent on schemes spon-
sored by themselves?

Slrimati Soundaram Ramachand-
ran: That is for State Governments to
decide. In Madras, for example,
this money is utilised for improve-
ment of new school buildings, mid-
day meals etc.

Shri Shivananjappa: Are there any
States in India which are already
collecting the education cess at pre-
sent?

Mr. Speaker: It has been answered.

Shri Shivananjappa: Which are the
States?

Shrimati Soundaram Ramachand-
ran: I answered it just now. Shall
I repeat it?

Mr, Speaker: Not necessary,

Shri Inder J. Malhotra: Is the odu-
cation cess uniform in all States? If
there is difference, what is the maxi-
mum and minimum?

Shrimati Soundaram Ramachand-
ran: So far the maximum is 19 nP per
rupee. In certain States it is only
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2 nP per rupee. It again depends on
the States.

N foife faw . oo &
fom fom 2z ¥ wman &, v ST
wigF  qwer g § q9 g, fasn
qraed) SR WIGF TR g9 aY
T g ?

ey WRRE . &IE iy
oifqs  qued ar  faar graey
Ty

ot fifa ot 0 S faem A
a1 owa fag ¥ oo
F FqT S W A, gg @ g Y
2 ?

Shrimati Soundaram Ramachandran:
That is not correct. This cess is to
strengthen the educational programme
of the State Government, not to re-
lieve the State Government from their
accepted burden. Thig is for the im-
provements.

Shri P, R. Patel: This education
cess is charged on land revenue. Whea
primary education is free, will not
charging thig cess on land revenue
bring more poverty to the poor agri-
culturists?

Mr. Speaker: That is arguing the
case.

Shri Maheshwar Naik: May I know
whether the Government have examia-
ed the lack of justification for the
burden which is likely to fall on par-
ents who have no children?

Shrimati Soundaram Ramachandran:
This hag no relation to the family.

Shri Ramanathan Chettiar: What is
the criterion by which education cess
is collected in the different States,
since the hon. Deputy Minister said
tnere is difference between State and
State?

Mr, Speaker: That is left to the
States.
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Shri Ramanathan Chettiar: No, Sir.
1 want to know the criterion on which
thig education cess is levied.

Mr. Speaker: Every State would de-
cide.

Shri Ramanathan Chettiar: May I
humbly submit that I would like to
be enlightened on the criterion on
which thig cess ig levied?

Mr, Speaker: Let the Minister ans-
wer it.

Shrimati Soundaram Ramachandran:
In Maharashtra it is mostly on cash
crops. In Madras it is land revenue,
in Bihar also land revenue. So, each
State has a different pattern.

Shri Dinen Bhattacharya: May 1
know whether the Government pro-
pose to levy this cess in States where
the education cess already exists?

Shrimati Soundaram Ramachandran:
No, certainly not.

Shri Kishen Pattnayak: May I know
whether the cess will be levied even
in such villages where there exists no
school at all?

Mr, Speaker: It is for the States to
tell.
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